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MINISTRY OF RAILWAYS
[Western Railways (Construction Organisation)]
NOTIFICATION
Mumbai, the 22nd September, 2025

S.0. 4265(E).— In exercise of the powers conferred by clause 37A of Section 2 of the Railways
(Amendment) Act 2008 the Central Government hereby notifies “Vadodara - Ratlam 3™ and 4™ line (258.94 Km)

Project of Ratlam Division on Western Railway” as a Special Railway Project for acquisition of land in the State of

Madhya Pradesh and Gujarat, for providing national infrastructure for a public purpose with effect from the date of
publication of this notification in the Official Gazette.

[F. No. E-655433]
KANHAIYA JHA, Chief Engineer (C)-I11
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